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 wherees Shri Ramvir Singh Bldhuri,,Shri Parvez Hashmi

3 and ShtY‘Metéen:Ahmed were elected to thewleglslatlve Asserbly ‘
: ‘of N.C.Ta oOf Delhi on Janata Dal Ticket vide Election Commission | é
~ Notification No. 3os/ue/93 (N0.171) dated 01 December, 1993 : 2 1
and sworn in ae Members on l4th December,’ 1993, . :

and whereas Shri Ramv;r Slngh Bidhuri, Shri Parvez .

'-Hashm:l. and Shri Mateen Ahmed have now presented me a communi-—_ ' fo|
-éation 1n person today, the 2nd April, 1996 stating that they

1_"have constltuted a separate group (Political Party) with effect i
: from 30th March, 1996 by the name Janata Dal (Bidhuri) which

has arlsen as a reault of the Spllt in the Janaﬁs Dal Legislature
Party“ e 5

And now, therefore, after vareful examination of the : g

case and: ‘in exercise of the pOWera conferred upon me under the
1;menth Schedule of the COnStltuthn of India, I, Charti Lal Goel,
Speaker, Delhi Vldhan Sabha, do hereby declare that since
Shrl Ramv1r Slnéh Bldhurl, Shri Parvez Hashmi and Shri Mateen Lt _ }
uuhmed constituted a group rebreoentlng a faction which has
»_arlsen as-a reSult Of the split in the four member original .
.épolltlcal party and this group.consists of not less than
1/3. rnerrﬂaers of. Such Legislature Party, accordingly, henceforth
'{the group con51st1ng of Shri- Ramv:r Singh Bidhuri, Shri Parvez
e;Hashml and Shri Mateen Ahmed shall be ' treated "as g
"Janata Dal (Bldhurl)“ with immediate effect,as requested by
them. : ‘ ;
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